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Seventeenth Loksabha
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Title: Introduction of the Mandatory Buyback and Recycling of
Packaging Material Bill, 2019.
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HON. CHAIRPERSON : The question is:

“That leave be granted to introduce a Bill to provide
for constitution of a Committee to ensure that plastic
wrapping or packing materials used by Fast Moving
Consumer Goods (FMCG) companies are recycled
with a view to reduce pollution and bring in a sense of
the responsibility, accountability and awareness in the
individuals and companies and for matters connected

therewith or incidental thereto.”

The motion was adopted.
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HON. CHAIRPERSON: Shri Sudhakar Tukaram Shrangre — Not

Present.

Shri Ravneet Singh — Not Present.
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